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Annexure-R1: 

PUC Cer ficates of the Vehicles used in Coal 

transporta ons ac vi es in BARORA AREA 

by M/s BCCL 
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Form 59
[See rules 115 (2)]

Pollution Under Control Certificate
Authorised By :
Government of Jharkhand

Date : 30/12/2024
Time : 12:29:20 PM
Validity upto : 29/06/2025

Certificate SL. No. : JH01000650003526
Registration No. : JH10AF9561
Date of Registration : 25/Sep/2012
Month & Year of Manufacturing : May-2012
Valid Mobile Number : ******1819
Emission Norms : BHARAT STAGE III
Fuel : DIESEL
PUC Code : JH0100065
GSTIN :
Fees : Rs.300.00
MIL observation : No

Vehicle Photo with Registration plate
60 mm x 3O mm

Sr. No. Pollutant (as
applicable)

Units (as
applicable) Emission limits

Measured Value
(upto 2 decimal

places)

1 2 3 4 5

Idling Emissions
Carbon Monoxide (CO) percentage (%)

Hydrocarbon, (THC/HC) ppm

High idling
emissions

CO percentage (%)

RPM RPM 2500 ± 200

Lambda - 1 ± 0.03

Smoke Density Light absorption
coefficient 1/metre 2.45 1.16

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC 0perator
60mm x 20 mm
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Annexure-R2:  

PUC Cer ficates of Vehicles used in Coal 

transporta ons ac vi es in BLOCK-II AREA 

by M/s BCCL 
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, 
Pollution Under Control Certificate 
Authorised By : 
Government of Jharkhand 

Date 
Time 
Validity upto 

Certificate SL. No. 
Registration No. 

Date of Registration 

Month & Year of Manufacturing 
Valid Mobile Number 
Emission Norms 

Fuel 

PUC Code 

GSTIN 
Fees 
MJL observation 

07/05/2024 
17:41:51 PM 
06/05/2025 

Form 59 
[See rules 115 (2)) 

JH01001400005568 
JH l 0CQl 22l 
11/Mar/2023 
January-2023 
.. -. .. .-7484 

BHARAT STAGE VI 
DIESEL 
JH0100l40 

Rs.300.00 
No 

Vehicle Photo with Registration plate 
60 mm x 30 mm 

Sr. No. 
Pollutant (as Units (as 
applicable) applicable) 

1 2 3 

Ca.rb.on Monoxide (CO) p_e.rce.ntage (%) 
Idling Emissions 

Hydrocarbon, (THC/HC) ppm 

co percentage. (%) 

High idling RPM RPM 
emissions 

Lambda 

Smoke Density 
Light absorption 1/metre 

coefficient 

Measured Value 
Emission limits (upto 2 decimal 

places) 

4 5 

2500 ± 200 

1 ± 0.03 

0.7 0.24 

This PUC certificate is system generated through the national register of motor vehi.cles and does 
not require any signature. 

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in 

Authorised Signature with stamp of PUC operator 

60mmx20 mm 
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.f.9Hutlon Under Control Certificate 
Authorised By : 
Government of Jharkhand 

Date 
Time 
Validity upto 

Certificate SL. No. 
Registration No. 
Date of Registration 
Month & Year of Manufacturing 
Valid Mobile Number 
Emission Norms 
Fuel 
PUC Code 
GSTIN 
Fees 
MIL observation 

07/05/2024 
17:39:29 PM 
06/05/2025 

Form 59 
(See rules 115 (2)) 

JH01001400005567 
JH10CQ2997 
11/Mar/2023 
January-2023 

BHARAT STAGE VI 
DIESEL 
JH0100140 

Rs.300.00 
No 

Vehicle Photo with Registration plate 
60 mm x 30 mm 

Sr. No. 
Pollutant (as Units (as 
applicable) applicable) 

1 2 3 

carbon Monoxide (CO) percentage (%) 
Idling Emissions 

Hydrocarbon, (THC/HC) ppm 

co percentage (%) 

High idling 
emissions 

RPM RPM 

Lambda 

Smoke Density 
Light absorption 1/metre 

coefficient 

Measured Value 
Emission limits (upto 2 decimal 

places) 

4 5 

2500 ± 200 

1 ± 0.03 

0.7 0.32 

This PUC certificate is system generated through the national register of motor vehicles and does 
not require any signature. 

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in 

Authorised Signature with stamp of PUC operator 

60mmx20mm 
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Annexure-R3: 

PUC Cer ficates of Vehicles used in Coal 

transporta ons ac vi es in GOVINDPUR 

AREA by M/s BCCL 
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Eolution lIndet Cantuel.Caricat 

-

21/12/2024 

166 493



PJMRt Under Cunteteiicate 
Auitont by 

Data 

Validity upto 

CNo 

Ercsaa 
Fuu 

PUC Cad 
GuTt 

F 
buvalon 

Se. No, 

1 

Vehicie Photo with Registration plate 
G0 mm x 30 mn 

lai ng ênissons 

thyh iolng 
emissions 

03/08/ 2024 

Srncke Detsity 

20.49.49 PH 

02/08/2025 

Pollutant (as 
applicabie) 

2 

Certon Morigxide (CO) 

Hyarocartbon, (THC/HC) 

Co 

RPH 

Lambda 

Ught absurytian 
CoefTiient 

Foms 59 

jWO19020009337 

unosed Sighalute wih staTp of PUC Cperator 

5anm 23 mm 

aVNv2015 
BHARAT STAGE 1V 

DIESEL 

JHO190203 

RS 3U0.00 

Units (as 
applicable) 

percentage () 

Ppm 

JH 10 BQ 

PercentOge () 

RPH 

Wnetre 

7560 
Emission Emits (upto 2 tec 

piaces) 

2500 200 

19C3 

Heasured Value 

1.62 1 36 

Ths PUC Certifcate is system generated through the raticnai registe ot msor vehes and dies 
nat requre any sgnature. 

d:1 Veaice ounerso ink ther mubile numbers lo rgsard vehc by oggng lo hipsc pasatan gvin 
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Form 59

[See rules 115 (2)]
Pollution Under Control Certificate
Authorised By :
Government of Jharkhand

Date : 21/03/2025
Time : 09:23:06 AM
Validity upto : 20/03/2026

Certificate SL. No. : JH01002030010999
Registration No. : UP64BT7940
Date of Registration : 09/Jun/2023
Month & Year of Manufacturing : April-2023
Valid Mobile Number : ******9143
Emission Norms : BHARAT STAGE VI
Fuel : DIESEL
PUC Code : JH0100203
GSTIN :
Fees : Rs.300.00
MIL observation : No

Vehicle Photo with Registration plate
60 mm x 3O mm

Sr. No. Pollutant (as
applicable)

Units (as
applicable) Emission limits

Measured Value
(upto 2 decimal

places)

1 2 3 4 5

Idling Emissions
Carbon Monoxide (CO) percentage (%)

Hydrocarbon, (THC/HC) ppm

High idling
emissions

CO percentage (%)

RPM RPM 2500 ± 200

Lambda - 1 ± 0.03

Smoke Density Light absorption
coefficient 1/metre 0.7 0.32

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC 0perator
60mm x 20 mm
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Form 59

[See rules 115 (2)]
Pollution Under Control Certificate
Authorised By :
Government of Jharkhand

Date : 21/03/2025
Time : 09:24:46 AM
Validity upto : 20/03/2026

Certificate SL. No. : JH01002030011000
Registration No. : UP64BT7939
Date of Registration : 09/Jun/2023
Month & Year of Manufacturing : April-2023
Valid Mobile Number : ******9143
Emission Norms : BHARAT STAGE VI
Fuel : DIESEL
PUC Code : JH0100203
GSTIN :
Fees : Rs.300.00
MIL observation : No

Vehicle Photo with Registration plate
60 mm x 3O mm

Sr. No. Pollutant (as
applicable)

Units (as
applicable) Emission limits

Measured Value
(upto 2 decimal

places)

1 2 3 4 5

Idling Emissions
Carbon Monoxide (CO) percentage (%)

Hydrocarbon, (THC/HC) ppm

High idling
emissions

CO percentage (%)

RPM RPM 2500 ± 200

Lambda - 1 ± 0.03

Smoke Density Light absorption
coefficient 1/metre 0.7 0.48

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC 0perator
60mm x 20 mm
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Form 59

[See rules 115 (2)]
Pollution Under Control Certificate
Authorised By :
Government of Jharkhand

Date : 21/03/2025
Time : 09:32:41 AM
Validity upto : 20/09/2025

Certificate SL. No. : JH01002030011005
Registration No. : JH16A4984
Date of Registration : 06/Sep/2010
Month & Year of Manufacturing : August-2010
Valid Mobile Number : ******9935
Emission Norms : BHARAT STAGE III
Fuel : DIESEL
PUC Code : JH0100203
GSTIN :
Fees : Rs.300.00
MIL observation : No

Vehicle Photo with Registration plate
60 mm x 3O mm

Sr. No. Pollutant (as
applicable)

Units (as
applicable) Emission limits

Measured Value
(upto 2 decimal

places)

1 2 3 4 5

Idling Emissions
Carbon Monoxide (CO) percentage (%)

Hydrocarbon, (THC/HC) ppm

High idling
emissions

CO percentage (%)

RPM RPM 2500 ± 200

Lambda - 1 ± 0.03

Smoke Density Light absorption
coefficient 1/metre 2.45 2.07

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC 0perator
60mm x 20 mm
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Form 59

[See rules 115 (2)]
Pollution Under Control Certificate
Authorised By :
Government of Jharkhand

Date : 21/03/2025
Time : 09:26:27 AM
Validity upto : 20/03/2026

Certificate SL. No. : JH01002030011001
Registration No. : UP64BT7941
Date of Registration : 09/Jun/2023
Month & Year of Manufacturing : April-2023
Valid Mobile Number : ******9143
Emission Norms : BHARAT STAGE VI
Fuel : DIESEL
PUC Code : JH0100203
GSTIN :
Fees : Rs.300.00
MIL observation : No

Vehicle Photo with Registration plate
60 mm x 3O mm

Sr. No. Pollutant (as
applicable)

Units (as
applicable) Emission limits

Measured Value
(upto 2 decimal

places)

1 2 3 4 5

Idling Emissions
Carbon Monoxide (CO) percentage (%)

Hydrocarbon, (THC/HC) ppm

High idling
emissions

CO percentage (%)

RPM RPM 2500 ± 200

Lambda - 1 ± 0.03

Smoke Density Light absorption
coefficient 1/metre 0.7 0.38

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC 0perator
60mm x 20 mm
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Form 59

[See rules 115 (2)]
Pollution Under Control Certificate
Authorised By :
Government of Jharkhand

Date : 21/03/2025
Time : 09:28:15 AM
Validity upto : 20/09/2025

Certificate SL. No. : JH01002030011002
Registration No. : JH10AH9312
Date of Registration : 26/Feb/2013
Month & Year of Manufacturing : December-2012
Valid Mobile Number : ******6138
Emission Norms : BHARAT STAGE III
Fuel : DIESEL
PUC Code : JH0100203
GSTIN :
Fees : Rs.300.00
MIL observation : No

Vehicle Photo with Registration plate
60 mm x 3O mm

Sr. No. Pollutant (as
applicable)

Units (as
applicable) Emission limits

Measured Value
(upto 2 decimal

places)

1 2 3 4 5

Idling Emissions
Carbon Monoxide (CO) percentage (%)

Hydrocarbon, (THC/HC) ppm

High idling
emissions

CO percentage (%)

RPM RPM 2500 ± 200

Lambda - 1 ± 0.03

Smoke Density Light absorption
coefficient 1/metre 2.45 2.32

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC 0perator
60mm x 20 mm
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Form 59

[See rules 115 (2)]
Pollution Under Control Certificate
Authorised By :
Government of Jharkhand

Date : 21/03/2025
Time : 09:30:06 AM
Validity upto : 20/09/2025

Certificate SL. No. : JH01002030011003
Registration No. : JH10AL0521
Date of Registration : 17/Jul/2009
Month & Year of Manufacturing : July-2009
Valid Mobile Number : ******2222
Emission Norms : BHARAT STAGE II
Fuel : DIESEL
PUC Code : JH0100203
GSTIN :
Fees : Rs.300.00
MIL observation : No

Vehicle Photo with Registration plate
60 mm x 3O mm

Sr. No. Pollutant (as
applicable)

Units (as
applicable) Emission limits

Measured Value
(upto 2 decimal

places)

1 2 3 4 5

Idling Emissions
Carbon Monoxide (CO) percentage (%)

Hydrocarbon, (THC/HC) ppm

High idling
emissions

CO percentage (%)

RPM RPM 2500 ± 200

Lambda - 1 ± 0.03

Smoke Density Light absorption
coefficient 1/metre 2.45 0.26

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC 0perator
60mm x 20 mm
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Annexure-R4: 

PUC Cer ficates of Vehicles used in Coal 

transporta ons ac vi es in KATRAS AREA by 

M/s BCCL 
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Annexure-R5:  

PUC Cer ficates of Vehicles used in Coal 

transporta ons ac vi es in SIJUA AREA by 

M/s BCCL 
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Form 59
[See rules 115 (2)]

Pollution Under Control Certificate
Authorised By :
Government of Jharkhand

Date : 21/10/2024
Time : 12:44:59 PM
Validity upto : 20/10/2025

Certificate SL. No. : JH01001960026579
Registration No. : JH10BP7442
Date of Registration : 10/Sep/2018
Month & Year of Manufacturing : September-2018
Valid Mobile Number : ******7160
Emission Norms : BHARAT STAGE IV
Fuel : DIESEL
PUC Code : JH0100196
GSTIN :
Fees : Rs.300.00
MIL observation : No

Vehicle Photo with Registration plate
60 mm x 3O mm

Sr. No. Pollutant (as
applicable)

Units (as
applicable) Emission limits

Measured Value
(upto 2 decimal

places)

1 2 3 4 5

Idling Emissions
Carbon Monoxide (CO) percentage (%)

Hydrocarbon, (THC/HC) ppm

High idling
emissions

CO percentage (%)

RPM RPM 2500 ± 200

Lambda - 1 ± 0.03

Smoke Density Light absorption
coefficient 1/metre 1.62 0.42

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC 0perator
60mm x 20 mm
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Form 59
[See rules 115 (2)]

Pollution Under Control Certificate
Authorised By :
Government of Jharkhand

Date : 04/12/2024
Time : 15:55:46 PM
Validity upto : 03/12/2025

Certificate SL. No. : JH01000790002653
Registration No. : JH02BB8710
Date of Registration : 26/Feb/2020
Month & Year of Manufacturing : June-2019
Valid Mobile Number : ******4062
Emission Norms : BHARAT STAGE IV
Fuel : DIESEL
PUC Code : JH0100079
GSTIN :
Fees : Rs.300.00
MIL observation : No

Vehicle Photo with Registration plate
60 mm x 3O mm

Sr. No. Pollutant (as
applicable)

Units (as
applicable) Emission limits

Measured Value
(upto 2 decimal

places)

1 2 3 4 5

Idling Emissions
Carbon Monoxide (CO) percentage (%)

Hydrocarbon, (THC/HC) ppm

High idling
emissions

CO percentage (%)

RPM RPM 2500 ± 200

Lambda - 1 ± 0.03

Smoke Density Light absorption
coefficient 1/metre 1.62 1.3

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC 0perator
60mm x 20 mm
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Form 59

[See rules 115 (2)]

Pollution Under Control Certificate
Authorised By :

Government of Odisha

Date : 24/01/2025
Time : 10:18:13 AM
Validity upto : 23/01/2026

Certificate SL. No. : OR01100560000674
Registration No. : OD09K8859
Date of Registration : 23/Sep/2020
Month & Year of Manufacturing : June-2020

Valid Mobile Number : ******3704

Emission Norms : BHARAT STAGE VI
Fuel : DIESEL
PUC Code : OR0110056
GSTIN : 21ANKPP8754F1ZS
Fees : Rs.177.00(Including GST)
MIL observation : No

Vehicle Photo with Registration plate

60 mm x 3O mm

Sr. No. Pollutant (as
applicable)

Units (as
applicable) Emission limits

Measured Value
(upto 2 decimal

places)

1 2 3 4 5

Idling Emissions
Carbon Monoxide (CO) percentage (%)

Hydrocarbon, (THC/HC) ppm

High idling
emissions

CO percentage (%)

RPM RPM 2500 ± 200

Lambda - 1 ± 0.03

Smoke Density Light absorption
coefficient 1/metre 0.7 0.35

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC 0perator

60mm x 20 mm

Firefox https://puc.parivahan.gov.in/puc/views/pucCertificateNew.xhtml

1 of 1 1/24/2025, 10:18 AM
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Form 59
[See rules 115 (2)]

Pollution Under Control Certificate
Authorised By :
Government of Jharkhand

Date : 21/03/2025
Time : 17:31:32 PM
Validity upto : 20/03/2026

Certificate SL. No. : JH01001060004055
Registration No. : JH10BQ7352
Date of Registration : 30/Oct/2018
Month & Year of Manufacturing : September-2018
Valid Mobile Number : ******6184
Emission Norms : BHARAT STAGE IV
Fuel : DIESEL
PUC Code : JH0100106
GSTIN :
Fees : Rs.300.00
MIL observation : No

Vehicle Photo with Registration plate
60 mm x 3O mm

Sr. No. Pollutant (as
applicable)

Units (as
applicable) Emission limits

Measured Value
(upto 2 decimal

places)

1 2 3 4 5

Idling Emissions
Carbon Monoxide (CO) percentage (%)

Hydrocarbon, (THC/HC) ppm

High idling
emissions

CO percentage (%)

RPM RPM 2500 ± 200

Lambda - 1 ± 0.03

Smoke Density Light absorption
coefficient 1/metre 1.62 0.73

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC 0perator
60mm x 20 mm

203 530



Form 59

[See rules 115 (2)]
Pollution Under Control Certificate
Authorised By :
Government of Odisha

Date : 18/11/2024
Time : 09:28:00 AM
Validity upto : 17/11/2025

Certificate SL. No. : OR90100040020990
Registration No. : OD09P3148
Date of Registration : 09/Jul/2021
Month & Year of Manufacturing : April-2021
Valid Mobile Number : ******6917
Emission Norms : BHARAT STAGE VI
Fuel : DIESEL
PUC Code : OR9010004
GSTIN : 21BEHPD1932E1Z9
Fees : Rs.177.00(Including GST)
MIL observation : No

Vehicle Photo with Registration plate
60 mm x 3O mm

Sr. No. Pollutant (as
applicable)

Units (as
applicable) Emission limits

Measured Value
(upto 2 decimal

places)

1 2 3 4 5

Idling Emissions
Carbon Monoxide (CO) percentage (%)

Hydrocarbon, (THC/HC) ppm

High idling
emissions

CO percentage (%)

RPM RPM 2500 ± 200

Lambda - 1 ± 0.03

Smoke Density Light absorption
coefficient 1/metre 0.7 0.36

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC 0perator
60mm x 20 mm
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tfrt . va- 33004/99 

H. 1400) 
No. 14001 

nnexUce 

The Gazette of Fndia 
t-st.va.-4.-21052020-219495 
CG-DL-E-21052020-219495 

EXTRAORDINARY 

2143 GI 2020 

HT I|qUg 3gY-qus (ii) 
PART II�Section 3-Sub-section (iü) 

PUBLISHED BY AUTHORITY 

TÉ foft, gEftaT, HÉ 21, 2020/rrg 3 I, 1942 
NEW DELHI, THURSD AY, MAY 21, 2020/VAISAKHA 31, 1942 

of, 21 4É, 2020 

REGD. No. D. L.-33004/99 
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() 
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() 

(a) 

(7) 

() 
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1000 fft à af qT 

750-1000 f fa 

500-749 tf 

[PART II-SEC. 3(i)] 

HHT-fHT 

5 

2014 

2 , 2014 

1 T, 2015 

2016 

qatqru (Hrr) 3rfaft, 1986 (1986 T 29) grT 6 r TT 25 TsfT ft 9rfd I 

TAT.A.593 (), aTra 28 T, 2018 TRT AYT SYTGT HT T Aur 44a f T4AT 
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faft TeHGTÀ3A141ft aft 

1) 

ii ) 

1) 

3 
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4 

1. 

a, HfAy, *dy 4rH1T TafqruT (4TTUr) yHTarft, 1986 f 5 74fATH (4) 4TY 
yf yytqry 4rUT fayH, 1986 (1986 RT 29) f TT 3, rT 6 3T ITTT 25 �ZA 

9rft T 9AT T, 3FT UHTAft fH 5 34fAH (3) HTT () # TZA 4T 

2. 

2 

3. 

(1) 

(2) 

"(8) 
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I. 

[PART I�SEC 30)) 

ii. 

qatqru (HTu) fATHTAft, 1986 À, fAT4 3 , 3uftu (8) fau ffafa 3fAH 

t 

t 
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(4) 

() 

(T) 

feuH 44G A I4gHAT,34T. 844(3), arfra 19 7dgT 1986 aII 9HIÍ9T fAT TA 

srT q9ATafi 49T Å.1.34T. 82(3), arta 16 574t, 1987; #T.3T. 64(3), Ara 
18 at, 1988; H1.T.A. 931(31), artra 27 44qa,1989; 7.3T. 23(31), rTE 
16 G, 1991; T.4T.A. 95(3), arfrT 12 574t, 1992; T.T.A. 329(3), arfrg 13 
H¢, 1992; HT.T.A. 562(3), arfa 27 H, 1992; HT.41.A. 884(3), arta 20 44qT, 
1992; #T.ALA. 386 (), aTfrT 22 À, 1993; HT..fA. 422 (), arrg 19 H$, 1993: 
HT,AT.A. 801 (3), rfta 31 faHar, 1993; H1.I. 320 (31), arfg 16 H4, 1994; 
A1.L.A. 560 (3), arfrg 19 Hiat, 1997; HT.+T.A. 378 (31), Ta 30 gT, 1998: 

A1.T.A. 07 (3), TftT 22 fHaT, 1998; HT.1.A. 407 (3), arfa 31 H, 2001; 
AT.AT.A. 826 (3), afra 16 ÄAT, 2009; HT.1.A. 513 (3), arfrg 28 4, 2012; 
T,1.A. 02 (3), arfa 02 t, 2014; T.3T. 3305 (3), Artg 07 fHa, 2015; 
T,1.A. 593 (31), rfa 28 , 2018; sT T.3T. 236 (31), Ttg 16 at, 2020 TT 

[T.4. 13014/01/2020-31`U-1(1 

ftT , HqT HÍ 

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

NOTIFICATION 

New Delhi, the 21st May, 2020 

S.O. 1561(E).�Whereas the Central Government had, in exercise of its powers under Section 3, 
Section 6 and Section 25 of Environment (Protection) Act, 1986 (29 of 1986) read with rule 5 of Environment 
(Protection) Rules, 1986, published draft rules further to amend sub-rule (8) of rule 3 of Environment 
(Protection) Rules, 1986. in the Gazetle of India, Extraordinary. vide number GSR. 02(E), dated the 
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6 

2nd January. 2014 mandating certain categories of thermal power plants to use coal with ash content restricted to 
34% 

And whereas, the said Notification vide number GS.R. 02(E) dated the 2"d January, 2014. mandatcd 
coal based thermal power plants to use raw or blended or beneficiated coal with ash content not exceeding 
thirty-four percent (34%), on quarterly basis, by the time lines given below: 

SI. No. Category of Power Plant 

(a) 

THE GAZETTE OF INDIA : EXTRAORDINARY 

(b) 

(c) 

(d) 

Stand-alone Thernmal Power Plants 
(any capacity), and 
Captive Thermal Power Plants (with 
capacity of 100 MW and above) 

Distance of location of Thermal Time lincs 
Power Plant from pit-hcad/coal mine 

|PART IISrc. 3(1)) 

beyond 1000 km 

Located 

ccologically SensitiVe arcas or 2nd June, 2014. Critically polluted areas, irrespective 
of distance from pit-head, except pit 

| head power plants. 

urban arcas, 

between 750-1000 km 

|between 500-749 km 

orWith effect from 

With effcct from 

2nd June, 2014. 

With effect from 

1 January, 2015. 

With effect from 

sth June, 2016. 

And whereas, the Central Government had, in exercise of its powers under sections 6 and 25 of the 
Environment (Protection) Act, 1986 (29 of 1986) read with sub-rule (3) of rule 5 of the Environment 
(Protection) Rules, in the Gazette of India, Extraordinary, vide number S.0. 3305 (E). dated the 7" December, 
2015 and G.S.R. 593 (E). dated the 28 June. 2018 published the emission standards and specific water 
consumption for various category of thermal power plants, based on capacity of power generation and date of 
Installation of power plant and to be achieved in tme bound manner. 

And whereas, the Min1stry of Environment, Forest and Climate Change directed the Central Pollution 
Control Board vide F.No.Q-| 5017/40 2007-CPW dated the 7h December, 2017 to issue Directions under 

Section 5 of Environment (Protection) Act, 1986, to various Thermal Power Plants to install pollution control 
equip1ment as per the revised plan submitted by the Ministry of Power dated the 13h October, 2017 by 2022. 

And whereas. the Ministry of Power has, inter alia, represented that with advancement in pollution 
control technologies, thermal power plants are better cquipped to capture fly-ash generated in combustion 

process and unwashed coal can be used more efficiently and economically: thermal power plants are designed 
for coal with wide variety of ash content and are equipped with dry ash evacuation, handl1ng and supply systems 
for ash utilisation; using washed coal makes power generation costlier; fly ash generated in thermal power 
plants is being used in several beneficial uses like cement manufacturing, brick making, road laying, back-fill 
material for reclamation of mine voids and low lying areas; requirement of maintaining average ash content to 
34% prompts industries to undertake import of coal, resulting in outflow of foreign exchange etc. 

And Whereas, the Ministry of Coal has, inter alia, represented that the coal mines are constantly 
striving to improve raw coal in terms of quality, size and extraneous material over the years which has 
considerably reduced wear and tear of all related equipment, coal washing process involves multiple handl1ng 
and avoidable road transportation of huge quantities of coal from coal mines to washeries and then to ra1l 
sidings for onward transport to power plants; the washing process only divides the coal into washed coal and 
washery rejects while the ash content of mined coal remains the same; use of low grade coal washery rejects, in 
the multiple small user industries, generates more pollution etc. 

And Whereas, the Ministry of Coal and Ministry of Power have, therefore, represented that the 
mandating power plants to use washed coal requires to be revisited by reconsidering the notificalion dated the 
2d January, 2014 which will help case power generation for long distance haulage of coal without adverse 
impact on the environment. 

And Whereas, he NITI Aayog, in its report alier analysing the issue from the perspective of 
washeries, Coal m1n1ng, transportation and consumption of coal at power plants has, inter alia, summed up that 

use of washery rejects in nearby industries generates more pollution, since washery rejects are distributed in 
number of smaller industries, the pollution control at numerous points is more difficult than controlling the 
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pollution at power plant end, Ash generated in the washing process pollutes water along with coal particles and 
cannot be gainfully utilised,. Coal washing process involves increased water use. effluent generation. Disposal of 
washery rejects has negat1ve environmental inpact as it has to handle and d1spose huge quantity of low grade 
coal washery rejects, liquid effluent streams, coal storage, handling coal dust. runoff and fugitive dust, Coal 
wash1ng also adversely impacts topography, water drainage pattern and quality, water bodies, surrounding air 
quality at large scale: Washing process increases the cost of power generation with no commensurate 
enironmental advantages etc 

And Whereas, NITI Aayog has, therefore. recommended that it may be prudent to determine and 
enforce the environmental and pollution norms, to be complied with by the power generators, rather than 
restricting the ash content in coal. based on distance of transportation. 

And Whereas. the Min1stry of Environment. Forest and Climate Change, after decliberating the 
representations from Ministry of Power. Ministry of Coal, report of NITI Aayog and various stakeholders and 
after careful considerations & in larger public interest, arrived at the following: 

() 

(1) 

() 

The extent of ash content in mined coal remains the same. With washeries, the ash content gets divided 
at two places (washeries and the power plant), whereas if unwashed coal is used in power plant, the ash 
content is handled at only one place viz. the power plant; 

Thermal power plants are technologically cquipped to address pollution control, ash management as 
they have high efficiency equipment to capture fly ash. dry ash evacuation and handling systems. ash 
supply systems for ash util1sation and tall stacks for wider dispersal of flue gases; 
The Ministry of Environment. Forest and Climate Change has notfied emission norms, mandating 
respective thermal power plants to adhere to such norms in a time bound manner: 

And Whereas, it is expedient to adopt best possible framework towards handling of unwashed coal 
including management of tly ash and other associated environmental aspects arising out of processing of 
unwashed coal at different stages 

And Whereas, the Ministry of Coal has represcnted that in view of the existing unprecedented 
COVID-19 pandemic and the resultant immediate requirenment of utilization of donmestic coal by stimulating 
coal sector demand for power generation in the country. it is desirable to issue the notification at the earliest. 

Now, therefore. in enercIse of the powers conferred by Section 3, Scction 6 and Section 25 of the 
Envnonment Protection Act. 1986 (29 of 1986) read with sub-rule (4) of rule 5 of the Environment (Protection) 
Rules, 1986, the Central Govermnent, after having d1spensed with the requirement of notice under clause (a) of 

sub-rule (3) of rule 5 of the said rules, in public interest, hereby makes the following rules to further amend the 
Envronment (Protection) Rules. 1986. namely 

2 

() 

() These rules may be called the Environment (Protection) Amendment Rules, 2020 

(2) 

(2) They shall come into force on the date of their publication in the Official Gazette. 

8) Use of col by Thermal Power Plants. without stipulations as regards ash content or distance. 
shall be permitted subjcct to following conditions: 

In the Env ironment (Protcetion) Rules, 1986, in rule 3, for sub-rule (8), the following sub-rule 
shall be substituted. namely 

Setting Up Technology Solution for emission norms: 

(1) 

(11) 

Compliance of specitied emision norms for Particulate Matter, as per extant 
notifications and instructions of Central Pollution Control Board, issued from time to 
tume. 

In case of washeries, Middling and rejects to bc utilized in FBC (Fluid1scd Bed 
Combustion) technology based thermal power plants. Washery to have linkage for 
m1ddling and rejects in Fluidised Bed Combustion plants. 

Management of Ash Ponds: 

(11) 

() The thermal powers plants shall comply with conditions, as notified in the Fly Ash 
notification issued from time to time, without being entitled to additional capacity of 
fly ash pond (for existing power generation capacity) on ground of switching from 
washed coal to unwashed coal. 

Appropriate Technology solutions shall be applied to optimise water consumption for 
Ash management; 
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(3) 

(ii) The segregation of ash may be done at the Llectro-Statie Prec1p1tator stage, if requred, 
based on site spec1fic conditions, to ensure maximum utilizat1on of fly ash; 

THE GAZETTE OF INDIA: EXTRAORDINARY 

(iv) Subject to 2(1) above, the thermal power plants to d1spose flyash in abandoned or 
working mines (to be facilitated by mine owner) with environmental sa feguards 

Transportation: 

() 

() 

b 

[PART|| Src 3(i)l 

Coal transportation may be undertaken by covered Railway wagon (railway wagons 
covered by tarpaulin or other means) and/or covered conveyer beyond the m1ne arca 
However. till such time enabl1ng Rail transport/conveyer infrastructure is not 
available, road transportation may be undertaken in trucks, covered by tarpaulin or 
other means 

It shall be ensured by the thermal power plant that 

Rail sid1ng facility or conveyor fac1lity is set up at or near the power plant, for 
transportation by rail or conveyor; and 

If transportation by rail or conveyor facility is not available, ensure that the coal is 
transported out from the Delivery Point of the respective mine in covered trucks 
(by tarpaulin or other means), or any mechanized closed trucks by road. 

(4) This shall also be deemed to be additional conditions of the relevant Environmental Clearances for 

respective projects for financial year 2020-21 and onwards. The existing Environnental 
Clearances shall stand modified so as to make the above conditions operative for relevant sectors. 
The Consent to Operate shall be issued by respective State Pollution Control Boards accordingly." 

[F.No. 130 14/01/2020-1A.I(T)) 
GEETA MENON, Jt. Secy 

Note:-The principal rules were published in the Gazete of India vide number S.O. 844(E), dated the 
19th November, 1986 and subsequently amended vde numbers S.o 82(E). dated l6th February. 
1987: S.0. 64(E), dated 1 8th January, 1988; G.S.R. 931(E), dated 27th October., 1989, S.0. 23 E). 
dated 16th January, 1991; G.S.R. 95(E), dated 12th February. 1992; G.S.R.329(E), dated 

13th March, 1992; G.S.R. S62(E), dated 27th May, 1992; G.S.R. 884(E), dated 20th November, 
1992: G.S.R. 386(E), dated 22nd April, 1993; GS.R. 422(E), dated 19th May, 1993, GS.R. 
801(E). dated 31st December, 1993: GS.R. 320(E), dated 16th March, 1994: G.S. R. S60(E). 
dated 19th September, 1997; G.S.R. 378(E), dated 30th June. 1998,G.S.R. 7(E), dated 22nd 
December. 1998; G S.R. 407(E), dated 3Ist May, 2001: G.S.R 826(E). dated l6th November. 
2009: GS.R. 513(E), dated 28th June, 2012. G.S.R. 02(E) dated 2nd January, 2014; S.O. 3305 
(E), dated 7th December, 2015; G.S.R. 593(E), dated 28th Junc, 2018 and S.O. 236 (E), dated 
16th January, 2020. 
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